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MOTION RE SHORTAGE OF SUGAR IN 
THE COUNTRY 

 

"Shri Shanker further added that the 
absence of a long term approach was mainly 
responsible for the ills of the industry. He 
observed that there had been a tendency to 
have a "crisis approach" to solve tbe 
problems as they arose and then to relax. 
This approach should be abandoned once 
for all." 
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SHRI N. SRI RAMA REDDY (Mysore): 
Madam Deputy Chairman, this really is a 
matter of great urgency and therefore, it is in 
the fitness of things that we should discuss this 
subject in this House, namely, the question of 
the shortage of sugar that is being felt at 
present in the country. Madam, the occurrence 
of shortages periodically in this country is not 
a new thing. One at least in the post-
independent period we have had. In 1948-49 
we had shortage and again in 1953-54 we had 
a very severe shortage when we imported into 
this country as much as 7.29 lakh tons of 
sugar. In 1954-55 also we had to import about 
5.74 lakh tons and 1955-56 was the last year 
when we imported sugar to the extent of 
60,000 tons. Thereafter the sugar position in 
the country improved and we were very well 
placed in that year. Next year, i.e., 1957-58 we 
exported 47,000 tons of sugar and that was 
followed in 1958-59 by an export of 32,000 
tons. Thereafter, I do not have the figures to 
show whether we exported anything at all. 
Anyway, it is now proposed to export about 
5.4 lakh tons of sugar from out of the country 
this year. This is the position with regard to the 
occurrence of shortage of sugar in this country. 

Madarn, I feel that the position is mainly 
one of production of sugarcane in this 
country. Sugarcane if being produced 
mainly—more thaa 50 per cent of the cane—
in Uttar Pradesh and to a certain extent comes 
Bihar next. Maharashtra also occupies a very 
important place. The sugarcane produced in 
this country is iminly used for three purposes.    
Gur 
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or jagg&ry as we call it, is produced from 
sugarcane. Then Khandsari sugar is also 
produced from it, as a cottage industry, and on 
a factory scale sugar is being produced. Nearly 
30 per cent, of the sugarcane produced in the 
country is going for the manufacture of white 
sugar whereas 55 per cent, of it is being used 
for the making of Khandsari and jaggery or 
Gur and the rest 15 per cent is being used for 
chewing purposes, or for the preparation of 
sweets and things of that sort. This is how the 
total sugarcane that is produced hi the country 
is being allocated. 

Our position with regard to the production 
of sugarcane was quite satisfactory, at any rate 
from the year 1957-58 when the acreage was 
also increased. Nearly 50 lakh acres were put 
under sugarcane in 1957-58 and it gradually 
rose and in 1960-61 it was 57 lakhs and in the 
year 1960-61 our production of white sugar 
was a peak production. We produced nearly 30 
lakh tons. That was the highest ever produced 
in the country and therefore, we felt very 
happy and we felt that the question of sugar 
production in the country Was once and for ali 
solved. Unfortunately, immediately after, in 
the following year, though the area under cane 
was increased to 59 lakh acres, the production 
fell to nearly 27 lakh tons of sugar. In spite of 
the fact that during the year 1961-62 there was 
a fall in the production of sugar, a particular 
advice was given. The year 1961-62 was a very 
crucial year, according to my reading, with 
regard to sugar production in the country. I do 
not know if the Food and Agriculture Ministry 
was correct or not, but what happened was that 
an advice was sent out that people must reduce 
sugarcane production by at least 50 per cent. 
That was the advice given to the States. This, 
according to me, was a very unfortunate 
advice. In spite of the fact that from 30 lakh 
tons the production of sugar had fallen to 27 
lakh tons, an advice of this kind was sent out 
from the Food and Agriculture Ministry. 

I recall an incident which happened in the 
U.S.A. some time ago. It was the year o'f peak 
production 3 P.M. of potatoes and the farmers 
were worried because they were not getting 
any sellers for their produce. Government 
went to their rescue not by asking them to 
curtail production but by asking them to 
produce more and promising to take up all the 
stock to be used as best as they thought fit. If 
such a policy had been followed here, we 
would not have had to face the second crisis 
with regard to sugar production, 
Unfortunately, unmindful of the reduction in 
sugar production the year 1961-62, this advice 
was sent round and unfortunately those 
farmers in U.P. and West Bihar who could not 
sel] their cane were forced to convert it into 
gur or khandsari. The enthusiasm of the 
farmers was very much chilled in the year 
1961-62 with the result that next year the total 
acreage came down from 59 or 60 lakh acres 
to 52 lakh acres, the fall in the area being as 
great as eight Iakh acres. The immediate result 
of this was a shortfall in the production of 
sugarcane. The reduction in production came 
inevitably partly because of this advice and 
partly on account of other conditions and the 
production in the year 1962-63 came to 21.5 
lakh tons, a fall of ten lakhs or one million 
tons. This has had a disastrous effect on our 
sugar position. Of course, in 1962-63 our 
consumption rose to 26 lakh tons whereas the 
production was of the order of 21.5 Iakh tons. 
Fortunately, we could depend upon the buffer 
stock that was there of the previous year's 
production which was said to be of the order 
of about a million tons. Thus we could get 
over the difficulties in 1962-63. I have here 
the answers given by the hon. Deputy Minister 
last year to question raised by my hon. friend, 
Mr. Vajpayee. He asked, 

". . . whether it is a fact that the farmers 
are put to financial loss by belated crushing 
of sugarcane." 
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[Shri N. Sri Rama Reddy.] and 
the answer wa* 

"Yes." 

The further question was: 

"If so, what is the policy of the 
Government in this matter?" 

and the reply was: 

"The policy of the Government in this 
matter is to make efforts to see that all 
available cane was crushed." 

This was the policy of the Government only a 
year back and so soon after, in the year 1963, 
the twenty factories were advised by the 
Ministry to go On crushing the cane in order 
to give facilities to the farmers, and now this 
sort of advice goes round. In reply to a 
supplementary question I had Put, the hon. 
Deputy Minister was pleased to say: 

"Ths main problem is in the States of 
U.P. and Bihar." 

In North Bihar, there were three factories, in 
Eastern U.P. four arid ten in Western U.P. 
This was the specific advice given by the 
Ministry of Food and Agriculture to keep 
thefactories going in order to crush all the 
cane that was made available to the factories. 
What is the position a year later? I need not 
refer to the facts and figures but the story goes 
that the number of factories has increased 
from 160 to 180, nearly twenty factories have 
come up. These factories are not getting the 
cane necessary to crush. Here I entirely agree 
with my hon. friend, Mr. Vajpayee, when he 
says that a rethinking is an absolute necessity 
with regard to the policies that we are putting 
forward. We cannot get away by saying that 
this is accounted for by the increase in 
population and things like that. Our 
consumption is going to be probably 28 lakh 
tons. The prospects for 1963-64 are also not 
good. If I may here divulge a secret, probably 
it is no longer a secret, the sugar stock avail-
able with us is hardly four lakh tons, 

a quantity equal to two months consumption, 
This, it is said, wiH last us. till the end of 
October at the present controlled rate of 
distribution. Here,. I am really to congratulate 
the Food and Agriculture Ministry in that it 
introduced control as early as April. If it had 
not been so, all the sugar would have 
disappeared by now and we would have been 
in a great mess. Therefore, I congratulate the 
Ministry. Though they had committed a 
blunder in the previous year, they have 
attempted to correct it by introducing 
controlled distribution. To this extent, the 
forethought of the-Ministry is really to be 
appreciated by this House. The position now is 
none too less dangerous because you can have 
this arrangement only till the end of October 
when even the buffer stock would be 
exhausted. Unfortunately, this is off-season; 
there is no crushing and no sugar could be 
produced in the country. Most of the sugarcane 
comes from U.P. and North Bihar and in U.P. 
particularly there are sixty or sBventy 
factories. All these factories will start working 
from the middle of November. This meam that 
sugar will be available only towards the end of 
November. In the meanwhile, all our sugar 
stock will have been exhausted by October and 
there is a gap of one month. This is a very 
serious matter, according to me with regard to 
the sugar position in the country. I do not 
know whether hon. Minister for Food and 
Agriculture hag any plans for making up this 
shortage. 

Madam, I was not able to very thoroughly 
follow my hon. friend, Mr. Vajpayee, when he 
was discussing the subject in Hindi but from 
what little I could make out, he wanted the 
controls to go. 

SHRI A. B. VAJPAYEE: Madam Deputy 
Chairman, I wanted partial decontrol. 

SHRI N. SRI RAMA REDDY: Even partial 
de-control will introduce problems in the short 
supply position we are    facing   today.     
Therefore,    the 
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policy of the Government is very correct. 
After all, we must also ad-Tise the country 
about our reaction in times of crisis. 

DR. A. SUBBA RAO (Kerala): Is the 
present policy correct or was the old policy 
wrong?    What is it? 

SHRI N. SRI RAMA REDDY; I have said 
enough Madarn, I recall with a certain amount 
of deep affection an incident that I faced in 
Denmark in the year 1951, when I had gone 
there. 

I was invited to a farmer's house to take tea 
and he told me, 'You see, in our country sugar 
is controlled. We are allowed only one spoon 
each but you are an honoured guest and guests 
are allowed two spoons. So you can have two 
spoons and we will have one each.' All the 
members of that household served themselves 
only with one spoon each of sugar and they 
asked me to serve myself with two spoons. Is 
it not a great national trait? Should we go on 
condemning the Ministry, the policy and the 
country and everything when we are facing a 
crisis? The crisis anyway has come whatever 
may be the reasons for it but is it not our duty 
to co-operate with the Government and 
everybody concerned to face the crisis boldly 
and come out of it successfully? After all that 
much of severe controls' are not here today. 
Therefore, I say even partial decontrol should 
not be there. Partial control should also be not 
there; it must be complete control till we get 
over the difficult period particularly becaue I 
am afraid November will be a very bad month. 

THE DEPUTY CHAIRMAN: You have 
taken 15 minutes and there are many speakers. 
Just as you want to deny yourself sugar, you 
must also be brief. 

SHRI A. B. VAJPAYEE: He did not deny 
himself;  he  took two spoons. 

SHRI N. SRI RAMA REDDY: So, Madarn,   
things   are    not very   bad. 

More factories are coming up in the South; I 
am very happy from the records to find that 
the Ministry is encouraging greater number of 
factories in the South. Certainly this is as it 
should be because what can be produced in 
two acres in the North can be produced in one 
acre in the South. 

SHRI ARJUN ARORA (Uttar Pradesh): 
That is not the case. You are quite wrong 
there. 

SHRI N. SRI RAMA REDDY: It is quite 
right. Anyway let us wait for the Minister to 
give the figures. It is a good thing that they are 
encouraging a greater number of factories to 
come up in the South and I suggest , that a 
greater number of factories should be allowed 
in Mysore particularly because I come from 
Mysore. 

Now,   I have   got   a few   remedies. 
(Interruptions.) 

THE DEPUTY CHAIRMAN: Be mindful 
of the time and please wind-up. 

SHRI N. SRI RAMA REDDY: With regard 
to the question of remedies, I would like to 
know if the 5.4 lakh tons of sugar have 
already been exported and if it is not exported, 
is it not possible to retain two lakh tons for 
getting over the crisis in the month of 
November? If that is done and if you advise 
the 'factories to start crushing early in October 
itself, we can get over the crisis; otherwise we 
will be in great danger. Madam, production is 
the main thing. I have toured in U.P. and I 
would like to share with the Agricultural 
Minister one fact, which came to my notice. 
In U.P. the agricultural practices followed are 
so medieval and so old, the irrigation given so 
scanty that I think that there is greater 
possibility immediately next year to improve 
sugar production to 30 lakh tons or even 33 
lakh tons as targeted. It is quite possible but 
the only thing that has got to be done is to 
give sufficient irrigation, I found in U.P., in 
Gorakhpur and other places which I visited 
last summer, that they are giving    irrigation    
onc0 in    40  days. 
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barbarous way of producing cane. In the 
South, Madarn, irrigation is given during 
summer months «very ten days. That has got 
to be given. But here in spite of the fact that 
there is water they do not do it. 

SHRI ARJUN ARORA: In spite of that the 
crop in Mysore takes eighteen months to 
ripen while the crop in U.P, takes only nine 
months. 

SHRI N. SRI RAMA REDDY: My hon. 
friend is wrong there. It takes only ten 
months in Mysore and in U.P. it takes nine 
months So there is not much difference. 
Therefore I say that the agricultural practices 
and irrigation methods followed in U.P. and 
Bihar where fortunately or unfortunately 
there is greater cane grown should be given 
proper attention. 

Madarn, with these remarks I conclude. 

SHRI M. N. GOVINDAN NAIR (Kerala): 
Madam Deputy Chairman, the present sugar 
shortage is the creation of the Government as 
a result of the mistaken policies they were 
consistently following. My hon. friend, Mr. 
Vajpayee and also my hon. friend, Shri Sri 
Rama Reddy, touched on some of the points. 
Now, I am not going to enter into the quarrel 
whether U.P. produces more or Mysore 
produces more sugar but as it is, U.P., Bihar 
and Punjab are the main producers of sugar. 
In the matter of giving encouragement to the 
peasants for growing more cane, the policy 
followed by Government was one which 
actually discouraged them. Because as 
pointed out by my hon. friend here, both the 
Bihar Government and the U.P. Government 
wanted an increase in the price o'f sugarcane 
but the Central Government turned it down. 
The- result was not one of the encouragement 
but it discouraged in a big way the 
production of sugarcane. 

Secondly, it was mentioned here that 
proper irrigation facilities were not given. 
And as far as the price •oi the cane is 
concerned, a new device 

of fixing the price-of the cane was put forward 
by the millowners; that is to say, the price was 
to be linked up with the sucrose content which 
means that as far as the price of the cane was 
concerned the deciding authority was the 
millowner. So all these things instead of 
encouraging more production   actually   
discouraged  it. 

Thirdly,    the   Ministry    was   very 
complacent about   the sugar position. I 
remember some time ago when the question of 
exporting sugar was discussed in this House the 
Food Minister was very eloquently arguing that 
even by giving subsidies we have to encourage 
export of sugar, otherwise the entire    industry 
will be    ruined. So it   is this complacent   
attitude   on the part of the Government that has 
now led to  this present crisis.      The 
contention at that time   was that we were 
producing more.   I think it was in 1960-61 that 
we had our peak production of 30 lakh tons and 
we were then   very   anxious to   export sugar 
instead of trying to build up a buffer stock.    
Now  in certain  other  sectors the Food 
Ministry stress  the importance of building up a 
buffer stock to control   prices,   etc.     Why   is 
it that they failed to understand that if there is 
some over-production in one year, that 
opportunity should be utilised tc build up    a 
buffer stock,    so that we may not suffer from 
shortage?    That idea did not strike    them.    
Not only that.    At that time, I am afraid more 
than    any other,    they were   carried away by  
political  considerations.     It was  at  a  time 
when  the U.S.A    in order to put pressure on 
the Cubans refused   to   buy from   them and 
they were seeking new places from which they 
could buy sugar.    So,    in order to   oblige the   
U.S.A.   in their endeavour to defeat the 
Cubans, we thought we should export sugar.   
That is why I said it was  political 
considerations rather than  other  considerations  
that weighed with the Government at tnat time.    
Now, we are in a mess.   Here the other day, 
while the Food Minister was replying to a 
question, he said that this time we are short of 
more than two lakh tons as compared    to 
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the time previous to the control. Even on a 
previous occasion we had to introduce control 
because there was not enough sugar to be 
distribut-1 ed. Actually, the shortage is much 
more and 'from the answer that he gave the 
other day the stock in the hands of the 
Government is only 4 lakh tons or so. So, we 
are faced "with a very serious situation and this 
can be got over, even with difficulty, only if the 
Government enforces stricter control. I could 
not understand the argument of my hon. friend, 
Shri Vajpayee, when he said that what is 
needed is a partial decontrol. At a time when 
there is a shortage and we have no plans of 
getting over it, how is a partial decontrol going 
to help us? That will only further worsen the 
situation and as such the Government should 
not think in such terms. They should think in 
terms of enforcing stricter control and of a more 
equitahle distribution. 

Now, there are many complaints about the 
way in which sugar is being distributed. 
During the short time at my disposal I do not 
want to go into all those th:ngs. What I suggest 
is this. The Minister himself said the other day 
that each State is following its own policy on 
control, that is to say, they have their own 
method of distribution. We have received 
complaints 'from many States that the policy 
they are following is faulty. A better control 
and a more equitable method of distribution 
should "be the "basic idea on which the 
Government should try to get over the present 
crisis. 

Secondly, the Government should give up 
the wrong policies they were following. A 
new policy of encouraging production both at 
the sugarcane level and sugar level should he 
evolved. Now, what happens is this. If a 
proper price for sugar is not assured, instead 
of sugar, gur and some other things are 
produced from sugarcane. So, the Government 
has to pursue a proper policy by which the 
cane-growers get the benefit. They should also 
get other encouragements :Eor •432 RSD—5. 

better production. In that way, the 
Government should face the problem. This 
sugar crisis is something which we can avoid 
because there is every possibility of producing 
enough sugar for our use. And if we properly 
plan, we will be able to produce for export 
also. In such circumstances, to burden the 
country with such a shortage, is really an 
admission o'f the failure of their policy and I 
hope the Government will depart from the 
policy they were pursuing. 
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If that is the result of control and if we feel 
satisfied that we have done-our duty by 
introduction of control, I beg to submit that we 
are grievously mistaken, and we are not doing 
the-part that we are supposed to doi 
(Interruption). The question is that ia Delhi, as 
the mover said earlier, there is plenty of sugar. 
Undoubtedly even today if any one goes for 
the release of a quota of sugar for Delhi,, he 
can get 2000 bags. But what i* happening? We 
do realise that there-is no shortage in Delhi. 
But newspaper reports will prove* and that is-
a fact too, that from Delhi Shadara< a good 
quantity of sugar is being: smuggled into 
Ghaziabad and other neighbouring areas. Is 
that the way of implementing controls? Even 
at Gorakhpur which is primarily a sugar-
producing area, the price of sugar is-today not 
less than Ks. 165. 

Mr. Vajpayee earlier moved and? suggested 
for partial decontrol. If I say that complete 
decontrol is the-only solution, I do hope I will 
not be misunderstood. Why I say that, Madam 
Deputy Chairman, is not because of many 
reasons. I am not one of those who is against 
khandsari,, but I do submit and submit very 
humbly that if the price of khandsari is going 
to remain at Rs. 65 a maund, which means 
more than Rs. 1'50 per seer, and the cost of 
production of sugar is definitely very much 
more than khandsari, it will amount to» 
nothing else but this: "Thus far shall thou go 
and no further",., as Nepoleoa 
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said. No wishful thinking no pious hopes and 
no unimaginative suggestions will ever solve 
the problem of sugar. What my friend, Mr. Sri 
Rama Reddy, said is undoubtedly true that 
production is a solution. But how that 
production is going to be achieved? Shri 
Vajpayee is absolutely correct that if the price 
of khandsari is high, there is no reason why a 
farmer should sell his sugarcane to the mills at 
a lower price. He also suggested that crushing 
should be started in October. I for one do feel 
that in order that the sugarcane may not be 
diverted to gur and khandsari early starting is 
necessary. But I also submit that the sucrose 
content of the sugarcane will be much less. If 
gur and khandsari are given this additional 
facility of crushing early, even then the 
country will lose a very good quantity of sugar 
which could be available to us at the end of 
the season. I do not suggest that gur and 
khandsari should be dealt with in a manner 
that they may not exist, but it is certainly 
necessary that certain effective checks are 
introduced. 

DR. A. SUBBA RAO: He wants control  
there. 

SHRI SITARAM JAIPURIA: I am aot 
suggesting control there Kindly hear me 
before you pass comments. I am sure you will 
be convinced of the arguments. The point is 
this. I say that licensing of gur and khandsari 
factory should be there, the sugarcane should 
be sold to them through the co-operative 
societies as it is being sold to the industry. 
The minimum price of sugarcane should be 
fixed for them also as in the case of sugar fac-
tories. I do know that in the early stages when 
a farmer is interested to sell his sugarcane and 
if the sugar mill has not started, the farmer na-
turally has to go to the gur and khandsari 
manufacturers, and many times before the mill 
season closes as late as March or April gur 
and khandsari manufacturers are in % position 
to buy at a low rate. If a minimum price is 
fixed, not only will the far- 

mer be benefited but it will also ensure the 
availability of sugarcane to the sugar industry. 
The future of the sugar mill industry cannot in 
any way be ever separated from that of the 
farmer. High price of sugarcane is 
undoubtedly a solution for increased 
production. I do also realise the necessity of 
incentives that are proposed to be given and 
Mr. Patil said that unprecedented incentives 
would be announced. I would suggest that it 
should not take a very long lime to take a 
decision on this s-ore. But here again 
incentives are not going to solve the problem. 
The total cane production this year is 21 lakh 
tons, and when incentives were given pre-
viously, it was only 41 lakh tons additional 
production. I would ask on what basis the 
Government of India now think that our 
production will be to the tune of 33 lakh tons. 
To me it appears to be a figure which is 
absolutely out of tune with reality. Even last 
year the Government was estimating that the 
total production of sugar would be 28 lakh 
tons. And even till the end of February, when 
most of the factories were closed, the 
Government continued to say that whatever 
might happen, it would not be less than 25 
lakh tons. Ultimately it came to 21 lakh tons. 
It is not jugglery of statistics which is going to 
help the Government. I remember that when a 
patient went to a doctor and said: "Doctor, 
what do you think of my disease? Do you 
think there is a chance of surviving?" The doc-
tor said: "Statistics show that nine persons out 
of ten die of the disease you have. I have 
treated nine and they are dead. You are the 
tenth, you are bound to survive." After all 
statistics are statistics. When the fellow again 
went to the d.-ctor and said; "Doctor, your 
diagnosis of my disease is quite different from 
that ot the other doctors, the doctor said: "Yes, 
I know. I know, but post mortem will prove 
that I was right." I do hope that in the matter 
of sugar, necessity of post mortem will not 
arise and we will not have to judge who was 
right and  who was wrong. 
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[Shri Sitaram Jaipuria.] The simple fact is, 
if you introduce controls, it should be the 
moral duty of the Government to ensure that 
all for shortage of cane do get their due share 
of quota. One of the reasons for shortage of 
cane, Madam, is that the cane cess money is 
not being fully and properly spent. On that this 
morning there was a lot of discussion. I would 
very humbly suggest that if the Central 
Government feel having utterly failed in 
directing the State Governments to ensure that 
that money is ^pent on cane development and 
research, it will be better if the cane cess is 
absolutely abolished and instead of that a de-
velopment cess is imposed and that is placed 
entirely at the disposal of the Central 
Government so that they can ensure that cane 
research and development are done. That may 
be one of the acts by which the Government 
may be sure of having done a part of their 
duty. 

Anomer factor is, the ration of sugar is 
being given on the basis of population and not 
on the basis of consumption. Though there is 
rationing in urban areas, in rural areas there is 
no rationing, and they have to buy sugar at 
high prices. The parity prices between gur and 
khandsari and sugar will have to be maintained 
whether we like it or not, and unless and until 
a practical formula is found out by the 
Government to ensure that the prices of all 
these three commodities remain in a certain 
proportion, I must say that in spite of all the 
efforts that the Government might like to 
make, it is going to fail, and there is no chance 
at all for improvement of the sugar position I 
most humbly suggest that this is such an 
important matter which involves every citizen, 
and unless and until the Government takes 
practical steps to ensure that sugar is available 
to every one, controls will not help. Decontrol 
might mean higher prices for the time being, 
but prices will go down. Prices of gur and 
khandsari will also go down. Today on paper 
we get it at Rs.  Ill per quintal, tne 

real marketing is at Rs. 165. You will find that 
at least a good percentage of that sugar is 
going off the proper market in a bad way. I 
submit that if you calculate that, it is Rs. 5 
crores every month that the consumer is losing 
and that money is going to such pockets as it 
will never be possible to be found out. In U.P. 
I know—and I do think that is the case in most 
of the other States—that 95 per cent, of the 
sugar retailers, who have been appointed for 
the distribution of sugar in the different towns 
today, are persons who are influential either in 
one way or the other; in a political manner or 
in some other manner they are influential 
people. They are not the normal trade 
personnel who have been living on this so far. 
This is one thing the Government should look 
into also. 
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THE VICE-CHAIRMAN (SHRI M. 

GOVINDA REDDY) ; If you can do with much 
less, it will be better. 

SHRI ARJUN ARORA: Mr. Vice-Chairman, 
Sir, the sugar policy of our Government seems 
to be determined not by the interest of the 
growers but the prime consideration seems to 
be the interest of the very vocal sugar industry 
in this country. The sugar industry in this 
country is very highly organised, I mean the 
mill-owners. We have an Indian Sugar Mills 
Association, we have the Regional Sugar Mills 
Associations, we have Sub-regional Sugar 
Mills Associations and "we find that all of 
them have the resource to meet in the Ashoka 
Hotel and cry that they are unable to make as 
much profit as they are entitled to and that 
unfortunately appears to have a great deal of 
influence over the Government. When there is 
more sugar production in the country, the 
industry cries that it does not have the 
resources to carry the stock and the 
Government generously comes forward, asks 
the banks to accept sugar and advance money 
and even the Reserve Bank is asked to become 
liberal to the banks which advance money 
against sugar. When there is less sugar and 
controls are to be imposed, it is not the sugar 
industry which suffers. The sugar industry 
remains untouched. Its profits are guaranteed. 
The Tariff Board formula is there to guarantee 
the profits. Even their wholesalers, their 
agents, who are appointed by the sugar in-
dustry, are not touched, it is tine poor retailer, 
the poor broker, the poor darogh and the poor 
phtttkar dukan-dar who is affected by controls 
and that is what has happened since 17th April. 
The Government offers incentives to the in-
dustry and though all these learned speakers 
who have preceded me have mentioned 
sugarcane as the prime commodity in this 
sugar industry, somehow the sugar industry is 
always able to persuade the Government that it 
is the industry, the factory-owners who need 
incentives and not the jgrower.   As a matter of 
fact when the 

grower does his duty by the country and 
produces more sugarcane, he is made to 
suffer. There have recently been two years 
during which sugar production rose. The years 
were 1959-60 and  1960-61. 

In 1959-60 sugar production was 24 lakh 
tons. In 1960-61 sugar production was 30 lakh 
tons. This increased production was not 
because of something which the industry did. 
It was possible because of the fact that the 
cane growers in the country produced more 
sugarcane. Many owners of sugar factories 
suffer from diabates, but that does not produce 
sugar which anybody can consume. So this 30 
lakh tons of sugar was produced because the 
cane growers did their duty by the country. 
And how did the Government react to it? The 
Government was once more influence-ed by 
the industry. And you know the industry 
makes more profit when there is scarcity. The 
industry makes more profit even when there is 
an artificial scarcity. The industry said, "All 
these stocks of sugar are there and so we will 
not be able to buy sugarcane next year. We 
will not be able to run our industry next year," 
So the Government imposed 'restriction on the 
acreage under sugarcane. The Government 
carried on propaganda and the Government 
wanted the acreage to be reduced by 10 per 
cent. The result was that more than 10 per cent 
was reduced. 

{Time bell rings.) Another instance 
of the disincentives which are being offered by 
the industry and under the influence of the 
industry, by the Government, to the sugarcane 
growers is this. We have now reached a stage 
in which the sugarcane growers do not get the 
price for their cane on delivery. If the sugar 
industry delivers a few bags of sugar to you or 
me, Sir, we are made to nay the price 
immediately. The consumer goes to a retail 
shop, or a fairprice shop or a government-run 
shop or a cooperative shop and he has to pay 
the price of tbe sugar he buys immediately.    
But the sugar 
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industry in this country is a very privileged 
class. It does not pay the sugarcane grower the 
price of his sugarcane on delivery, (Time bell 
rings.) Please let me finish my sentence. The 
sugar industry does not pay the sugarcane 
grower the price of the cane on delivery. The 
grower is asked to wait till the season is over, 
till the sugar yield has been worked out and till 
all the complex formulae which the sugarcane 
grower does not understand, are used for 
determining the price which he is to be paid. It 
is this privilege of getting the sugarcane 
without paying the price for it which the 
industry has extracted which has hit the 
sugarcane growers in the eountry. Particularly 
in U.P. and Bihar where alternative crops are 
available the grower is today disinclined to 
produce sugarcane. I urge lipon the 
Government to give up this policy and to 
ensure that the sugarcane grower is treated as 
any other grower is treated. The cotton 
growers or the jute growers get paid as soon as 
they deliver the commodity. But the sugarcane 
grower is asked to wait for years together. The 
result is that the sugar industry in U.P. and 
Bihar particularly—I do not know much about 
others, they may be equally bad—but in U.P. 
and Bihar, the sugar industry is the worst pay-
master. The industry owes crores to the 
growers. As a matter of fact, there are people 
who say that the sugar industry in U.P. and 
Bihar owes more to the growers than even the 
original capital invested in the whole industry. 
So there is some force in   .   .   . 

(Time bell rings.) 
THE VICE-CHAIRMAN (SHRI M. 

GOVINDA REDDY): That will do, Mr. Arora. 
There are three more speakers. 

SHRI ARJUN ARORA: I am just finishing. 
So there is some force in what Mr. Chandra 
Shekhar sa:d that the sugar industry in U.P. 
and Bihar where the industry says it is not 
working profitably today, should be taken 
over and handed over to the growers to whom 
the industry already owes so much money. 

THE VICE-CHAIRMAN (SHRI M. GOVINDA 
REDDY): Shri Murahari. Please be brief. 
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THE DEPUTY MINISTER IN THE 

MINISTRY OF FOOD AND AGRICUL-TURE 
(SHRI A. M. THOMAS): Mr. Vice-Chairman) I 
am glad that Government has been given this 
opportunity to make its position cleir in 
respect of the present position which we  And  
ourselves  in with regard  to 

432 R.S.D.—6. 

sugar.    Sir,  Shri Vajpayee    made    a I   
speech in Hindi and I have got    before  me   a   
literal  translation   of  his speech in English and 
I went through that but even before that, even 
while he was speaking, because of his powerful   
eloquence, excellent  diction     and his  
gestures,  gestures  also form part of eloquence,    
I     could    follow    his speech, Sir.    In fact, 
the position that we find ourselves in now 
consequent on  the  measures  taken by    
Govern-ment has in a way been appreciated by 
several    Members.    In    fact,    the trend  of   
the  debate     indicated  that they have not very 
serious objection to the measures that have been 
taken by the Government, especially on the 17th  
April  this    year.    The    control that was 
introduced on the 17th April was inescapable 
and I am happy, Sir, the measures taken by     
Government have been generally appreciated. 
What was the position that we found ourselves 
in at the beginning of the sugar season 1962-63?    
Could anybody have expected a shortfall of 
sugar to    the extent that there would be an 
overall production of only 21-5 lakh tons   in the 
sugar year 1962-63?  Sir,    I have got figures 
with me.   When the sugar season  1962-63     
started,  we    had    a carryover   of   10-26  lakh  
tons,    more than a million tons, of stock with 
us. Of course, there was some shrinkage kin  
acreage;  it had    come    down    to 54,89,000 
acres. But with   the prospect of a normal crop 
nobody could have expected that there would be 
such a substantial drop in production. 

SHRI M. N. GOVINDAN NAIR: Don't you 
believe in the usual cycles' 

SHRI A. M. THOMAS: I will come 
to that. In 1959-60 with an acreage 
of 52 lakhs we had a production ot 
25 lakh tons; it was 24-82 lakh tons 
or roughly 25 lakh tons. The acreage 
in 1962-63 was more by about two 
lakh acres over the area cultivated in 
1959-60. Naturally we expected, hav 
ing regard to the installed capacity of 
26-4 lakh tons—when we produced 
25 lakh tons      in      1959-60 
the installed      capacity was 
only 21 lakh tons and when we produced 30 
lakh tons in 1960-61 the ins- 
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tailed capacity was only 
j 
24     Iakh     tons—there     would     toe no   
difficulty   at   all      about   required 
production.  So  with  the    expectation of a 
normal crop and normal production we 
thought we could enter into commitments  to  
the     extent  of  five lakh  tons   for   export.     
The     actual eommitments came to only 4'38 
lakh tons; one  lakh  tons  was the  balance left  
out  of  our export    commitments so that we 
had to export in the sugar year  1962-63  a 
little    over five lakh tons, to be exact, 5:4   
lakh tons. Now, how did this    situation    
arise?    This anticipation      was       made    in     
the beginning of the sugar year  1962-63. But 
much against our expectations we found that 
because of failure of rains during the period of 
optimum growth, that  is,  between  July  to  
September, because of frost and incidence of 
pests which  resulted  in     lesser   yield   per 
acre the sugar production came down to 21| 
Iakh tons.   Nobody could have expected   that   
the   production   would be so low as 21! Iakh 
tons.   The hon. Shri  Jaipuria  was  finding 
fault with the   Government  with   regard   to  
the estimate  of production for this year. Let 
me ask Shri Jaipuria—he is also a prominent 
industrialist in the sugar industry^—what was 
his    estimate    of production  in  December  
1962?   When the crushing season had started, 
when the position   of the  crop was  known 
«ven then the estimate of the sugar industry 
was 24 to 25 lakh tons. If as was envisaged,    
the    production   had been 24 to 25 lakh tons,    
we    would have had no difficulty at all. We 
could have without difficulty   fulfilled    our 
export commitments; we could    have met the  
increased    consumption    requirements  
within the    country    and there would have 
been no difficulty at all.    And  there was  a  
carry-over  ot more than a million    tons    of    
sugar with us. 

SHRI SITARAM JAIPURIA:' They could  
only presume .   .  . 

SHRI A. M. THOMAS: I do not yield 
because the time is short. Sir, it is very easy 
to be wise after the event. Barring  this  
cycle  to    which     Shri 

Govindan Nair referred these ntural 
calamities which were abnormal could not 
have been foreseen. 

SHRI G. MURAHARI: Whenever there is 
failure you bring in natural calamities. 

(Interruptions) 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY): Order, order. Let the 
Minister proceed.   He has no time. 

 
SHRI A. B. VAJPAYEE: But he is making  

wrong  statements. 

THE VICE-CHAIRMAN (SHRI M, 
GOVINDA REDDY) :    You can reply. 

SHRI A. M. THOMAS: With the decontrol 
of sugar in September 1961 the consumption 
of sugar also went up. In 1961-62 the 
consumption was 25 lakhs 87,000 tons or 
roughly 26 lakh tons. The consumption trend 
was that it would be about two lakh tons more 
than that in 1961-62 and if the position was 
not regulated or controlled, the consumption 
would have been to the extent of 28 lakh tons. 
And we had an export commitment of 5 lakh 
tons. 

SHRI CHANDRA SHEKHAR: On a point 
of Order, the hon. Member has raised the 
question of quorum. After that the House 
cannot proceed. 

(Quorum bell rings.) 
SHRI G. MURAHARI: The ruling party 

should be ashamed that they are not able to 
maintain proper quorum. 
SHRI SHEEL BHADRA YAJEE: What about 
the Opposition Benches? (Interrwptions) 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) ; Order, order. There is no 
sense in all this discussion. Let us see whether 
we can get the quorum. (After a pause) Now 
there is quorum.    Let the Minister proceed. 

f[   ] Hindi transliteration. 
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SHRI A. M. THOMAS:    Now several   H 
Members  found  fault with the  Gov 
ernment  about  regulation  of produc 
tion in the year 1961-62.   In fact, even 
a usually well-informed Member like 
Shri   Sri  Rama  Reddy    characterised 
the step that was taken by the Gov 
ernment in 1961-62 as a blunder. I am 
sure  after  this  explanation    of mine 
each   and  every  Member  would  feel 
satisfied  about  the  wisdom    of    that 
measure consistent with    the circum 
stances obtaining then.    What was the 
position when the sugar year 1961-62 
started?    It   was    only in    that year  | 
there was  this  regulation  of produc-  j 
tion.    Regulation of production    does  j 
not mean   that  the sugarcane  that is 
produced should be allowed to rot or 
waste.   In fact the Government want, 
ed  to keep  a balance     between    the 
quantity  that  will    be    utilised    for 
crystal  sugar,   the  quantity  that  will 
be utilised for khandsari 

and      the      quantity that    will 
be utilised for jaggery. In fact early 
November before the start of the season we 
wanted to give information to the 
agriculturist that the crystal sugar 
production would ' be only to this extent, 
that there should be a ten per cent, 
reduction in production. But that ten per 
cent, decrease when worked out according 
to the formula then applied would result 
only in about 4 per cent, reduction; that is 
to say we wanted to have a production of 
28 to 29 iakh tons. 

SHRI ARJUN ARORA: But, Sir   .    .   . 

SHRI A. M. THOMAS: I wish the hon. 
Members listen and try to know the 
position. 

SHRI ARJUN ARORA: We know the  
position. 

SHRI A. M. THOMAS: Then they would 
not have criticised what the Government 
did. Sir, the carry-over stock was l?-6 lakh 
tons and what was the acreage then? More 
than 30 lakh tons of sugar was produced on 
an acreage of 57 lakhs in 1960-61, and in 
1961-62 the acreage came to more than  59  
lakh  acres.    Suppose consis- 

tent with the trend of   production in 1960-61  
sugar was produced in 1961-62, what would 
have been  the position?    As I said there was 
a    carryover of 12- 6 lakh tons and the 
acreage was the  largest  on record.    With an 
internal  consumption of 23 lakh tonnes—it 
was  only  21  lakh tonnes the previous year—
it was not possible to export  anything more     
than    3  lakh tonnes.    In the first place, there 
was a restriction, because under the Inter-
national Sugar Agreement, we had a quota of 
only 1:5 lakh tonnes. We had the quota that 
had been given by the U.S.    Government.    
So,    we    had   to work within that quota. We 
could not have exported more     than     3    
lakh tonnes even if we were prepared    to 
incur a loss to the extent of Rs. 500 per  tonne  
because   the    sugar    price came down to   £ 
22 per ton.      Now what  was  the  position  in  
which  the industry   was   finding   itself?     
Cane price  arrears in     July  1961  came to 
Rs.   10  crores,  whereas  this  year    in 
July—it    means    months     after   the season 
was over, delivery of the cane was  over—the    
corresponding    figure is only a little more 
than Rs. 2 crores. So,  it was  five    times     
the    normal arrears of cane price. Then, there 
was shortage of space in  the various factories 
In fact, the    various   factories had their own 
storage space.   But taking into account the    
entire    storage space possessed by the 
factories, they were  about  6    lakh    tonnes    
storage space short.    There was a risk of de-
terioration of 4 to 5 lakh tonnes    of sugar.    It 
is a perishable commodity. Every Member 
knows it.    There was this situation, viz.t 
heavy carry-over, largest  acreage    on    
record,     heavy arrears of cane price, etc.   
Then, with regard to bank advances we had    
to intervene and the Reserve Bank raised it to 
Rs. IOO crores.   Even then it was not possible 
for  the  industry to pay the sugarcane grower.   
If we had left production unregulated, the 
prospects in  1961-62 were that the    pro-
duction would be round about 33 lakh tonnes 
or 34 lakh tonnes. What would we have done 
with  that production? Now, it is very easy to 
be wise after 
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the even. Could we have anticipated 
that even with the less acreage, pro 
duction would have gone 
down to 21.5 lakh tonnes in 1962-63? 
Could we have anticipated that there 
Would be shortage throughout the 
world, that the best crop in Europe 
would have failed, that the Cuban 
crop would have failed. Could we 
have anticipated that the sugar price 
would be £105, five times the price 
that we were getting for it? Could 
we have anticipated that the Inter 
national Sugar Conference would not 
come to any agreement with regard 
to quotas and that we c'ould have 
exported any quantity that we would 
have liked? So, these are events 
which happened after the measures 
that we had taken in 1961-62. I say, 
Sir, for any responsible Government 
that was the only course open at the 
time when the sugar season of 1961- 
62 started. And in this House and in 
the other House questions after ques 
tions were put by Members. "What 
are you going to do with the surplus? 
There is a crisis of surplus." Debates 
were raised. Questions were asked. 
Then, if the Government had kept 
quite and if the sugar had deteriorat 
ed, the industry would have suffered. 
The industry suffering means the 
sugar grower also suffering. I may 
also say that, in spite of this regula 
tion of production as I have already 
said, not a single cane was allowed to 
rot 'or to get dried up. What had not 
gone towards the manufacture of gur 
or jaggery would have come to 
Mills. Although their quotas were 
fixed, whenever any sugar factory 
reported shortage, we immediately 
allocated that quota to other factories 
which could use it. There was not a 
single factory in this country which 
had asked for additional quota and 
had not been given, so that if they 
were in a position to crush, they were 
allowed to crush. You must also take 
the sugarcane that would have i-one 
to gur. At that time, the gur price 
was also not uneconomic. It was 
rising. It was worth while for the 
sugarcane grower to go in for jagarry 
manufacture.    As far as the    sugar- 

cane grower was concerned, there was 
aDsolutely no hardship. The regula 
tion of production also virtually did 
not result in any material reduction, 
it resulted in a sugar production of 
27.1 lakh tonnes. We thought it to 
. to 29 lakh tonnes. Because ot 
the state of the crop then, 
it      was not possible to 
produce more. So, it is rather painful to find 
criticism even in the press, in responsible 
press, and also a tendency among Members of 
Parliament, even among the public—public 
memory is short—to blame the Government, 
saying that the present situation has been 
because of the policy that has been adopted 
by the Government in the year 1961-62. I 
refute that charge and I think, having regard 
to the circumstances narrated by me, there 
was no other courts open to the Government. 

Now, the hon. Mover, Shri Vajpayee, 
suggested that it is advisable to have partial 
decontrol. Shri Jaipuria even went to the 
extent of saying that we shall have absolute 
decontrol. I am happy that these two Members 
have been answered in a way by Shri Sri 
Rama Reddy as well as by my hon. friend, 
Shri M. N. Govindan Nair. With regard to the 
partial decontrol suggestion, which has been 
made by certain sugar merchants' associations, 
especially from Kanpur—in fact they have 
met me—I have got it examined. If that is 
accepted and partial decontrol duced, 
according to me it will result in great 
confusion. In fact, it was once tried in 1950-51 
and 1951-52. When there was statutory 
rationing this was tried and the results were 
not satisfactory. Even in the previous control 
period, that is, when we introduced control in 
July 1958, at that time the ex-factory price 
was fixed only for U.P. and north Bihar. There 
was absolutely no restriction with regard to 
the prices that could be charged in 
Maharashtra and in the South. Shri Vajpayee 
seems to have mentioned that it is after the 
Ministers from the South have come that there 
is some sort of discriminatory treatment  
towards  factories    in    the 
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North. In fact, Shri Ajit Prasad Jain was the 
Minister then. He is from U.P. 

SHRI ARJUN ARORA: No, no. He is from 
Mysore. 

SHRI A. M. THOMAS: At that time he 
represented U.P. The House might recollect 
that in July 1958, when there was only partial 
c'ontrol, ex-factory prices were fixed only in 
U.P. and Bihar. Only 25 per cent of produc-
tion the Government took under their control 
and distributed to its nominees. The factories 
could deal with the rest 75 per cent as they 
liked. The only thing was  .    .    . 

SHRI    SITARAM    JAIPURIA:     Sir. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) :   Order,  order. 

SHRI STARAM JAIPURIA: If I am not 
allowed to interrupt, how will I be able to 
explain the position? I should be given a 
chance. 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : There is no time left. 

SHRI A. M. THOMAS: We find from that 
partial control to be not a success. In July 
1959 we had to take under control all the 
sugar produced in U.P. and Bihar and the 
entire thing Was distributed according to our 
instructions and according to the allotments 
that we were making. So, once this partial 
decontrol was tried to a certain extent and it 
was found to be a failure. Now, it is not 
possible, have-ing regard to the stock position, 
to try any other experiment except the course 
of action that is now being followed  by  the 
Government. 

Now, Shri Sri Rama Reddy    said   . 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : Mr Thomas, you wiH 
have to leave some time for the Mover to 
reply. 

SHRI A. M. THOMAS: I think the House 
would expect that the points that have been 
raised should be answered. Shri Sri Rama 
Reddy asked: having regard to the stock 
position, what are you going to do for 
November? I may tell him that he will not 
have to use even a spoonful less sugar in 
November. I have on a previous occasion, 
when answering a question in this hon. 
House, mentioned the allotment that has been 
made with the existing stock—that is to say 
we will be releasing 2,26,000 tons on 30th 
August, 1,40,000 tons on 1st October, and 
1,00,000 tons on 22nd of October, so that for 
the first week of November there will not be 
any difficulty, And in our scheme of things, 
and even without the scheme of things there 
are factories which will start in October, and 
as the factories produce, we would be 
releasing that, so that I might say that for the 
normal supply in November and subsequent 
months there need not be any anxiety at all. 

Shri Jaipuria and other Members 
also raised the question as to how we 
are going to produce     these 23 

lakh tons for 1963-64. We have in fact 
allocated quotas for the vari'ous States. You 
will find that in the year 1960-61, as I have 
already pointed out, with an installed capacity 
or 24 lakh tons we have produced 30,39,000 
tons. Fer the year 1963-64 we have got 26-8 
lakh tons. Some installed capacity wiH now 
come. We will have an installed capacity of 23 
lakh tons for the sugar year 1963-64. Could we 
not normally expect with the steps that we are 
taking to reach the production target of 33 lakh 
tons? I think it would be possible, and no 
efforts are being spared in the direction of 
achieving this target of 33 lakh tons. What has 
happened in this year itself? If U.P. and Bihar 
are taken out, with regard to the rest, in 
Maharashtra, South and in all these regions the 
production this year has also been normal. It 
was more or less the figure of last year's 
produc-|   tion.    It is 4 to 5 lakh tons less than 
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in the State of Uttar Pradesh. In U.P. in the 
year 1960-61 they were able to produce more 
than 14 lakh tons. This year the target fixed 
for U.P. is 15 lakh tons. 

SHRI SITARAM JAIPURIA: There ls no 
sugar mill working at all at present. 

SHRI A. M. THOMAS: I am surprised as to 
whether the hon. Member has the good of the 
public at heart that he should even now try to 
raise this scare. I am going to tell him that 
whatever scare he might raise, no efforts 
would be spared in the direction of achieving 
this target of 33  lakhs tons. 

SHRI SITARAM JAIPURIA: I pray, it 
would be possible. 

SHRI A. M. THOMAS: I think it would be 
possible to do that. What is the state of the 
crop? The information that I have got is that 
this year the state of the crop is good. Reports 
of sugarcane sowings and conditions of the 
crop received so far are encouraging. Much 
will depend on the rainfall and climatic 
conditions during the optimum period of 
growth of the crop, July to September. This 
year the monsoon was a little delayed. This 
month we had good rain and I hope next 
month also the rains will be good. If the rains 
are good and with the other steps we are going 
to take in the matter of irrigation it would be 
possible that the crop in U.P. and Bihar would 
be normal. Efforts are being and will be made 
in this direction to meet internal demand and 
exports. The target of 33 lakh tons is being 
kept in view. Having regard to the production 
of over three million tons attained in 1960-61 
and the additional capacity which has since 
been installed, there should not be much 
difficulty in achieving the target provided the 
existing crop prospects are maintained. The 
State Governments have been apprised of the 
production 

targets that they should aim at. The 
Government also realises that in order to 
achieve this production incentives will have to 
be given for early start of factories as was 
done in 1959-60 and maximising production 
by making it worth while for the factories to 
work beyond the normal season as was done 
in 1959-60 and 1960-61. By giving this 
incentive in one year we have been able to get 
an increased production in the year 1959-60 of 
3 lakh tons and in 1960-61 we have been able 
to get 6 lakh tons increased production. So it 
is not an unattainable goal thai we have kept 
before us. Regarding this problem of 
incentives, in a way we have finalised our 
proposals in the Ministry of Food and 
Agriculture. They are being discussed with 
other Ministries, the Finance Ministry and the 
Planning Commission, and we hope to finalise 
the proposals within a few days and take them 
fo the Cabinet, and I may assure the hon. 
House that these incentives will be annonuced 
without any avoidable delay. After all we have 
been planning for production from the month 
of October so that by September itself all 
these steps would certainly be announced. 

Then there is this question of diversion to 
jaggery. In fact as I have indicated> we have 
to keep a balance between jaggery, khandsari 
and crystal sugar. Now the shortage is keenly 
felt in the matter of crystal sugar. We have to 
meet our export commitments. We have to 
meet our internal consumption of 26 to 27 
lakh tons. At least we have to have 2 lakh tons 
as carryover. Keeping these things in view we 
have to see that as much diversion as possible 
is made to the manufacture of crystal sugar. 
The steps that we have formulated have been 
discussed with the various Chief Ministers of 
States and Agriculture Ministers, and they 
have also in a way fallen in line with our 
proposals. Now the diversion to crystal sugar 
can be effected by following two ways: by 
giving direct incentives, that ls additional  
sugarcane    price,    to    th» 
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grower,  and by giving incentives    tc the 
factories which would enable them to pay 
additional sugarcane price    to the grower. 
Gur and khandsari manufacturer has a 
definite advantage over the factories.    In fact 
that advantage has to be lessened to some 
extent, and   I I hope the hon. House will co-
operate with both the State Governments and 
the Central Government in seeing that the 
jaggery    manufacturer    and    the khandsari 
manufacturer  do not have an  undue  
advantage  over   the   sugar factories.    So 
there would be   in the matter of purchase a 
levy of purchase tax or in the matter of excise 
duties the burden would be increased for the 
jaggery  producer  and   the  khandsari 
producer so that they may not have an undue 
competitive advantage over the  factory  
producer.    All  the  steps that are possible 
are being taken.   In fact Shri Vajpayee 
complained that a long term view was    not    
taken.    A long term view is taken.   The 
remedy is  increased production  of  
sugarcane from the  existing  acreage.    In    
fact each pilot project in this respect, that is a 
sort    of a package    programme, will involve 
an outlay of Rs. 3 lakhs. For intensive 
cultivation of sugarcane in the factory's area 
of    about   4000 acres a plan has been drawn 
up ind accepted and it is being worked out in 
U.P. involving an outlay of Rs.  1 crore.    
One-third of that expenditure will  be met by 
the Central Government.  As has been said by  
Shri  Sri Rama Reddy water is the main pro-
blem for the U.P. grower.    If as      a result  
of  these   steps  that  are being taken  

 is made available to the sugarcane  
cultivator in U. P., in fact we may be able 
even to 5 P.M.   exceed these 33 lakh tons. 
So, all possible    steps are being taken  to 
increase the installed capacity and to give 
incentives, so that there is  an   increase   in   
sugarcane  production. 

I hope, Sir, that the hon. Member is 
satisfied with regard to the short-term and 
the long-term steps that are being taken by 
the Government. 
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